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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 20.10.2022 (THURSDAY) 

     COURT-IV 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, 

Member (Technical) 
 

   For Orders 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 389 of 

2018 & I.A. No. 

1678 of 2022 

Anil Kohli, 

R.P. for DunarFoods Ltd. 

Vs. 

Directorate of Enforcement & Anr. 

 

Abhishek Anand R.K. Mishra  

(R-DOE), 

Sandeep Bisht -(R-

NSE) 

   

  For Admission (After Notice) 

2.  Restoration 

Application No. 7 

of 2022 in Comp. 

App. (AT) (Ins) 

No. 755 of 2020 
 

Sanjay Kumar Choudhary 

Vs. 

Creative Infraheights Pvt. Ltd. & Anr. 

 

Shankari Mishra   

 

  For Hearing 

3.  Comp. App. (AT) 

No. 287 of 2019 

& I.A. No. 3313 

of 2019 
 
 

(PH) 
 

Mahendra G. Wadhwani  

Vs.  

Reed Relays & Electronics India Ltd. & 

Ors. 

 

Vipul Ganda Delep Goswami-R1 

Abhishek Baid 

Pradip Das-R2 

Pawan Jabakh 

4.  Comp. App. (AT) 

(Ins) No. 579 of 

2022 

 

Export-Import Bank of India & Ors. 

Vs. 

Maneesh Pharmaceuticals Ltd. 

 

Palak Nenwani  Kumar Anurag Singh 

5.  Comp. App. (AT) 

(Ins) No. 622 of 

2022 

 

Sunil Kumar Agrawal 

Resolution Professional GSS Procon 

Pvt. Ltd. 

Vs. 

New Okhla Industrial Development 

Authority  

 

Rakesh Kumar Rachit Mittal 

6.  Comp. App. (AT) 

(Ins) No. 873 of 

2022 

 

YES Bank Ltd. 

Vs. 

Jaypee Healthcare Ltd. 

 

Shardul S. Shroff Divyanshu Gupta 

Anirudh Singh 
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02:00 PM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, 

Member (Technical)  
 

   For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 655 of 

2020 & I.A. No. 

3714 of 2022 

 

Gp Capt Atul Jain 

Vs. 

Tripathi Hospital Pvt. Ltd. 

 

Atul Jain Ravi Ranjan 

Shivani Kher-R1, 

R2, R3 & R8 

 

03:00 PM 

 

In the Court of Hon’ble Mr.  Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical) 
 

   For Hearing 

8.  Comp. App. (AT) 

(Ins) No. 683 of 

2021 & I.A. No. 

1806, 1807 of  

2021 & 2013 of 

2022 
 
 

(PH) 
 

Abhijit Guhathakurta 

Vs. 

AGC Networks Ltd. 

 

Abhishek Swaroop Tabrez Malawat 

Dhruv Dewan 

 

    

 

 

 
 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar      

http://www.nclat.nic.in/

